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TC BE PUBLISPED I PART II SECTION 3(ii) OF THE GARFETTE OF INDIA

GOVERNMEMP (FINDIA
MINISIRY OF FINALE
(TERITTIMEND OF REVANUE)

LI R X IR

NEW DELIY: TEB: 20TH MAY: 1980,

NOT IFICAT ICN

TC GV TAX
No,3361 (F.No.398/10/80-I7CC) : Iri pursuance of sub-clause(iii) of Clause
(44) of Section 2 of the Incotie-tax Act, 1961 (43 of 1961), the Central
Govermmemt, hereby makes the following amendsient in the notification of
the "Governisent of India in the Department of Nevenue 3133(F.No,404/22 ~ .70 '
TRO-WB/T9~IPCC) doted 16.1,80 namely in the said Notification for the
words and letters "Sarvshri C,R. Bhattacharjee and G.C. Biswas" the
Words and letters "Shri G,C. Biswas" shall be substituted,

Sd/-
(H, VENUZATARAMAN)
_ DEPUTY SECPET/RY TO TEE GOVERNMENT OF INDIA
The lanager,
Governmient of India Press,
Mew Delhi,

Copy forwvarded toi-

1, 411 Directors of Inspection inecluding DI(0&S), New Delhi,

2. The Direcicr, BS(IP), Staff College, Nagpurs

3o The Comipsrc l:» % huditor General of India, Mew Delhi,

4. The Le-owmban: Goneral, West Bengel, Calcubta, ,

Sa The Cnlef Szuvwtary, Governmient of West Bengal, Calcutta, :
6o The Jornh Sesroiary & Iegal Adviser, Ministry of law, New Delhi,
75 The Cormissioacwe of Iheome~tax, West Bengal-I, Calewtta,

8. Buiichig 3setion (3 copies), :

9, Thz “AS, Inspochiion Division, CBDT, Vilas Bhavan, New Delhi,
10. Guaed Mic,

Sa/- -
DEPUI'Y SECPETARY T0 THE GOVERNMENT <F INDIA,

AURTORISED FOT,
WIS SED FOE vff’i‘,ﬁ'»i No, CC/I'CC/3162/929/n5P,/80.

b7 e
(P.11. vema) ,
LIBISNT DLRCIMY OF TNSFECTIW (RS&P).
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